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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (s) Government bas
received ne representation in this
regard,

(b) Does not arise,

Sub Post Offices in Somth Kanar
Districg

203. SHRI P. R. SHENOY: Wil the
Minister of COMMUNICATIONS be

pleased fo state:

{a) the total number of sub post
offices in South Kanara District of
Karnataka State, block-wise;

(b) the names of places where de-
mand tor sub post offices have been
mace since ist Apnl, 1972, block-wise
and the demand not comphed with;

ang

(b) The relevant particulary
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(o) the veason for nt somplypien
with the demand in each case?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER UAYAL
SHARMA): (a) Number of sub-offices
is indicated below:=-

Nam: of Block x“o!
Mangalore . . 49
Bantval . . . . 8
Pottur . . f L)
Belthangady . .

Sullia . . . . 6
Karkala | . 13
Udipr . . 37
Coondapur . . . 19

v m——— " ———— — ————re

are given below:—

e e st it sl

——-

Name of Block Demand recerved Dcmand not complied  with
() Mangalore () Mukka () Mulka
() Bntval ((h) '{d ; ;:;‘1 Panctpar. (i) Thasnbe
() Pattur (%) Panaje (i) N1}
(#v) B:lthangady re) Aldingady (i) Aldar gady
(v) Karkala (v) Kalla-undakur (v} Kallaamusd.kur
(o) Udipi (ef) Baarakal Guldeangady (v} Guddcangedy
(c) Opening of sub-post offices at Closure of Gura :::mutud Phul
at
Ranyana Panchayat, Panaje end 204. SHRI B S BHAURA' Will the
Bantakal is under examination. At Minister of ENERGY be plessed 18

the eother places mentioned, opening
o_! sub-post offices is not justified ze.

¢ording lo departmental standards.

mate:
(o) whether the Guru Nanak The
mal Plant s Bhatinda has been ket
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- (b) if so, the reasons therefor; and

(c) the steps being taken to re-star®
its working?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD): (a) to (c).
The Guru Nanak Thermal Plant at
Bhatinda was closed down con 28th
January, 1975 at the request of the
Suppliers of the Plant, M/s. Bharat
Heavy Electricals Limited for carry-
ing out certain urgent maintenance
works. The repair work has since
been completed and the power statisn
was re-commissionad on  14-2-139%5.
‘The set had to te shut down on
'15-2-1975 due to a super heater tubzs
leakage. It is expected to be back on
‘bars shortiy.

Waiting List for Telep}xoﬁe Connec-
tions

205. SHRI MOHINDER SINGH
GILL: Will the Minister of COMMU-
NICATIONS we pleased to state:

(a) whether due to inadeguate pro-
duction of equipment and underground
cables in the country, there is a stag-
gering number of applications on the
waiting list for telepaone connections;
and

(b) if so, ‘he measures that are
being taken to ease the position in the
‘coming financial year?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) and (b). There is a
large waiting list for telephone con-
nections in the country totalling near-
ly 59 lakhs as on 31-12-1974. The
demand for additional telephones
ould not be met fully for want of
resources, both material and financial.
evelopment of capacities of factories
or producing the necessary equip-
sents cables, etc. has also been limit-
by the same considerations,

Under the prasent constraints - it
15 been prorosed to provide abouf
' lakhs telephones during 1975-78.
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Assault on Harijans in Sirna Village,.
Darbhanga District, Bihar

206. SHRI BHOGENDRA JHA: Will
the Minister of HOME AFFAIRS be
pleased to refer to the reply given to-
Unstarred Question No. 4038 ¢2 11th
November, 1974 regarding assault on
Harijans in Sirua Village, Darbhanga-
District, Bihar and state:

ta) whether the facts have since
been ascertained; and

{b) if so, the broad outlines there--
of and actipn taken against tha cul-
prits who perpetrated crimes against.
the Harijans?

THE DEPUTY MINISTER IN 'THE
MINISTRY OF HOME AFFAIRS.
(SHRI F. H, MOHSIN): (a) and (b).
The Hon’ble Member is presumably
referring to Unstarred Question No.
4038 answered in this House o De-
cember 11, 1974. According to infor-
mation received from the Government
of Bihar, one incidsnt of arson and
assault on Harijans was reported {rom
village Sirua within the jurisdiction
of “P. 8. Baheri in district Darbhanga
during the first haif of November,
1974, This arose on a quarrel bet-
ween Shri Balel Paswan of village
Sirua and some persons of an ad-
jacent village cailed Ehere on Noverm-
ber 9, 1974. One thatched hcuce
belonging to 3uri Balei Paswan and
some other perscns of his cemmunity
was set on iire. Five persons ivho
were inside the house were aiso al-
legedly beaten up resuiting in simpla
injuries to them. Immediately o©n
receipt of the information, the police
rushed to the spot and controlled the
gituation. A case ~ was registered
against nineteen accused p=2rsons of
whom, eleven  surrendered to the
court on November 27, 1874. They
were, later on, enlarged on bail by the
Chief Judicial Magistrate. The police
have initiated action for the attach-
ment of the property of the rcmain-
fn eight accused. Action has alsa
been  initiated U/s. 107 Cr. P,C..





